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[Shri Pc.nab Mukherjee] 
Mr . Halder, this position was 
explained on the floor of the House 
on 16th April. When the final 
figures will be made available. in 
regard to the eligibility of the cities 
to be graded accordingly, Govern .. 
ment will then take a decision. 

In regard to freedom fighters' 
pension, particularly those Members 
who were participants in the 
freedom struggle, certain decisions 
are being contemplated, but I do 
no~ know whether it will be possible 
!o lDtroduce the nccc sary legi lation 
In the current Se ion of the 
House .... 

SHRI RAMAVATAR SHASTRI: 
Why not? 

SHRI PRANAB MUKHERJEE : 
Because the time is not there. You 
~now how. we are running against 
hme. ObvIously, a decision will be 
taken shortly and it will be com-
municated to the Hon. Members. 

In regard to the suggestions made 
about other Ministrie, 1 think, 
some of the Hon. Ministers are 
pre ent here, and they have noted 
the suggestions made. 

MR. SPEAKER: The que tion is : 
"That the Bill to authori e payment 
an appropriation of certain sums 
from and out of the Consolidated 
Fund of India for the ervices of 
the financial year 1982-83, be taken 
into consideration." 
The motion waS adopted. 

MR. SPEAKE R: We shall now 
take up the Clauses. 

The question is : 

" hat Clause 2, 3 and 4 and the 
Schedule tand part of the Bill." 
The motion was adopted. 
Clauses 2, 3 and 4 ana the Schedule 

were added to the /:Jill. 

Clause 1, the Enacfing Formula and 
the Tille were added /0 ,he Bill. 

SHRI PRANAB MU HERJEE: 
Sir, I move: 

"That the Bill be passed." 

MR. SPEAK R: The question 
is : 

"That the Bill be passed." 

The motion was adopted. 

1 .25 br . 

BUSINESS ADVISORY 
COMMI EE 

THE MI ISlER OF PARLIA. 
MENTARY AFFAIR A 0 
WORKS A 0 .HOUSI G (SHRI 
BHISHMA ARAIN SINGH) : I 
beg to present the 29th Report of the 
Bu ine Advi ory Committeo. 

PAPER LAID 0 TH TABL 
- Comd. 

OTIPICA nON Ul'ffiHR TkAL 
XCIS RUL • 1944 

THE DEPU Y MINIS R I 
THB MI ISTRY 0 FI A C 
(SHRI JA ROHANA POOJARY : 
I beg to Jay on the able a c py of 

otification o. G.S.R. 327( 
(Hindi and Engli b ver ion) pubH b-
ed in Gazette of India dId the 
21st April, ]982 togeth r with an 
explanatory Memorandum regardin 
incentive by way of C ntr 1 xci e 
Duty rebate f r eXce production 
of u ar during May-September, 
19 2, i ued under the ntr I xoi e 
Rules. 1944. [PI ced in Library See 
No. LT-3975/82]. 

The Lok Sahha then adjourned till 
Eleven of the Clock oTt Thursday 
Apr I 22, 1982/Vaisakha 2, 1904 
(Saka). 


